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Support to Mid-day Meal staff 

345. Shri Dinesh Trivedi:

Will the Minister of Education be pleased to state: 

(a) whether Government plans to undertake any step to provide support to the Mid-day

Meal staff that has been rendered jobless by the pandemic;

(b) if so, the details thereof, if not, the reasons therefor;

(c) whether the salaries of Mid-day Meal staff have been delayed since March-April 2020;

(d) if so, the reasons therefor, and the estimated time-frame for disbursement of the salaries;

(e) whether Government has proposed any plan for the provision of alternative means of

income for the affected persons; and

(f) if so, the details thereof, if not, the reasons therefor?

ANSWER 

MINISTER OF EDUCATION 

 (SHRI RAMESH POKHRIYAL ‘NISHANK’) 

(a) to (f): Under the Mid-Day Meal Scheme (MDMS), Cook-Cum-Helpers (CCHs)are

engaged for preparing and serving mid-day meals at schools. They are honorary workers

who have come forward for rendering social services. In recognition of their services,

the CCHs are paid Rs.1000 per month as honorarium for 10 months in a year.

Mid-Day Meal is the entitlement of a child, guaranteed under the National Food 

Security Act, 2013. In order to enable children to meet their nutritional requirement and 

safe guard their immunity during closure of schools due to COVID pandemic, Ministry 

of education issued an advisory to all States & UTs to provide Food Security Allowance 

comprising of food grains and pulses, oil etc (equivalent to cooking cost) to all eligible 

children in lieu of hot cooked mid-day meal, duly following extant social distancing 

norms, until the schools are reopened. Requisite Central Assistance including 

honorarium to CCHs is being released to all the States and UTs for this purpose and the 

States and the UTs are utilizing the same. 
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